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 wean  ater  :  देखिए  किसी  मौके

 पर  तो  बड़ा  होता  चाहिए  ।  ऐसे  ही  बीच  में

 आप  खड़े  हो  गए  ।

 Now,  Secretary-General,

 ot  wy  fend  :  अ्रध्यक्ष  महोदय  मेरे

 पश्न  पर  कोई  रूलिंग  आपने  नहीं  दी  ?

 अध्यक्ष  महोदय  :  रूलिंग  क्‍या  दूं  ?

 कुछ  सोच  समझ  कर  देना  पड़ेगा  ।

 भी  साधु  लिमये  अध्यक्ष  महोदय  कुछ
 धाप  झ्र पनी  ताकत  का  प्रयोग  कीजिए  कौर

 हमारे  अधिकारों  की  रक्षा  कीजिए  1

 भ्रध्यक्ष  महोदय  :  मेरी  ताकत  श्राप

 इतनी  बढ़ा  देते  हैं

 श्री  ु  लिमये  मैं  बिलकुल  झ्रापकी

 ताकत  बढ़ाना  चाहता  हूं  ।

 अध्यक्ष  महोदय  :  मेरी  ताकत  जितनी  है

 बहु  तो  रूल्स  में  दी  हुई  है।

 ्  मु  मिलये  :  मे  चाहता  हूं  भ्रध्यक्ष

 महोदय,  कि  किसी  दिन  आप  का  कौर  प्रधान

 मंत्री  का  कस  कर  झगड़ा  हो  इसके  ऊपर  हम

 लोग  आपका  साथ  देंगे  ।

 SHRI  Ss.  M.  BANERJEE:  I  thnk
 x  the Minister  was  going  to  say  something.

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS  (SHRy  K.  RAGHU-
 RAMAIAH):  There  is  no

 question
 of

 tponing  anything  because  they

 Perticular  Minister  ig  insolved.  I  deny
 thet  insinuation.  Normally  we  do  try

 099  hest  to  fulfill  the  assurance  given
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 within  three  months,  but  in  certain
 circumstances  it  may  not  be  possible, but  we  shall  certainly  bear  in  mind
 the  urgency  bf  such  matters.

 32.09  hrs,

 MESSAGES  FROM  RAJYA  SABHA

 SECRETARY-GENERAL:  Sir,  I
 have  tc  report  the  following  messages
 received  from  the  Secretary-General
 of  Rajya  Sabha: —

 (i)  “In  accordance  with  the  pro-
 visions  of  rule  ill  of  the  Rules  of
 Procedure  and  Conduct  of  Business
 in  the  Rajya  Sabha,  I  am  directed
 to  enclose  a  copy  of.the  Indian  Tele.
 graph  (Amendment)  Bill,  1974,
 which  has  been  passed  by  the  Rajya
 Sabha  at  its  sitting  held  on  the  22nd
 July,  1974”,

 (ii)  “In  accordance  with  the  pro-
 visions  of  rule  Wn  of  the  Rules  of
 Procedure  and  Conduct  of  Business
 in  the  Rajya  Sabha,  I  am  directed  to
 enclose  a  copy  of  the  Rampur  Raza
 Library  Bill,  ‘1974,  which  has  been
 passed  by  the  Rajya  Sabha  at  its
 sitting  held  on  the  23rd  July,  1074."

 BILLS  AS  PASSED  BY  RAJYA
 SABHA

 SECRETARY-GENERAL:  Sir  I  lay
 on  the  Table  of  the  House  the  follow-
 ing  Bills,  as  passed  by  Rajya  Sabha:

 (l)  The  Indian
 (Amendment)  Bill,  ‘1974.

 Telegraph

 t
 (2)  The  Rampur  Raza  Library

 Bill,  ‘1974,


